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(c) The main criteria for allotment 
of a plot for storage of molasses etc. was 
the nce~ to ensure that molasses stocks, 
which were beina shipped in chartered 
yes~els, were always available so that 
vessels did nOt suffer detent ion at· berth, 
thereby saving scarce (oreig1 exchanle. 
Likewise facilities for handling other liquid 
carlO luch as adible oil have to be pro­
vided at tbe port! in the interest of tra-
ffic. 

(d) No Jetter of intent from State Tra­
ding Corporation was furnished by the 
firms as the land aHotted to them was 
mainly for export of molasses. However, 
while seekina permission for storage of 
edible oill. at Kandla, Indian Molasses 
Company had mad e arranjcments with the 
STC for ha.ndling and storinl edibl e· oils' dn 
their bebalf. In the case of land allotted 
to Tamil Nadu Civil Suppl ies Corporation 
at Tuticorin Port, allotment of land was 
made th~O.ugb SIC. Similarly. there W4S 

a letter· (rom S Ie r clardini allotment of 
land to Indian Ports Warehousing Company 
at New Man1Zalore. 

Implementation of ReecomlbeDCIatioDi of 
GuJral Committee OD Urdu 

2740. SYBD SHAHABUDDIN: Will 
the "Mfnister of HUMAN RESOURCB 
DEVBLOPMENT be pleased to state: 

(a) tbe. "roarels in tbe implementation 
of the rocommendations of OUJral Comuii-· 
l tee on'" UJdu b;V.tbc va.,)onl M,aiittiesl 
Depart .. ate of UUiOD GovcrJUDeat; 

.. \ .) 
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I. 
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of molasses. 

For Itorale 
of molal" 
and edible 
oila and 
chemicals. 

For handl iDa 
of edible oil. 

(b) the date when the prolress was laat 
reviewed by Government; and 

.. 
(c) the date or the last communica-

tion by Union Gove~meDt to tbe autho­
rities concerned With implementation? 

. THE MINISTER. OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROUA .. 
TOI): (a) to (c) The Committee on 
promotion of Urdu headed by Sbri I.K. 
Gujral submitted its report in 197'. Tbe 
Oujral Committee Report was pJaced 
berore tbe Cabinet 00 30.1.1979 and was 
laid on tbe T"ble of botb tbe Housea of 
Parliameot on 21st february, J 979. Tbe 
Cabinet decided that aince most of 'be 
recommendotions of the Report would have 
to. be implem.ented by the States, cOPles of 
tbe .R.opori may be sent to the Stato 
Governments for the.r views. Accordioaly, 
copies of Oujral Committee Report wero 
made available to aU lbe State Govern­
ments/Union tecritories for coaaidoration 
and comments. 

2. The Report of the Oujral Commi­
ttee was a1so considered by tbe Taraqqi+ 
Urdu Board,' in its m~oljnl held on 
4.6.1979 and 08 it. rocolDlDcddactoD. a. . 
sub-committee under the Chatrmalllhip of 
Prof. A.A. Smoor, tbe tbon Vicc-CbairmaD 
of Taraqqi-e·Urdu Board waa ,oostituted 
by tbe Ministry of Bducation aDd Culture 
. to- COOIid.. thole ticommendatioDs whic;h 
gould b, impjelDentod b1 tbo MiDisir, • 
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. 3. Tbe su~ommittee 8ubmitted its 
report on 12tb NOiembor. 1982. Wheo 
this report was placed before TUB in its 
m,ctiol heJd 00 7th January; 1983 .. it 
decided that the report may first be consi· 
dered by tbe Sfaodina Committee of tb e 
TUB. Tho Standing Committee considered 
tbe rocommendations of the lub-committee 
in its meetiol held on 20th AUluat, 83. 
It idoatified tbe following recommend.ltions 
for action by tbe Government :-

(a) The most important and ba lie 
recommendation to accord official 
status to Urdu by modifyioS tbe 
official Laoguaae Acts on the 
model of tbe Bihar Government 
be pursued with the State Govts. 

(b) The State Governments may also 
be persuaded to reco.Disc the 
Urdu educational system with 
Urdu medium, from primary to 
secondary and collegiate levels as 
recommended by tbe Gujrai 
(:ommittec. 

(c) The Government should establisb 
an autonomous central body for 
Urdu witb statutory powers with 
the Bureau for Promotion of Urdu 
(BPU) providina tbe basis. 

(d) Tbe Mtnistry should ~et up a 
permanent Standillg Committee to 
walch the proaress and Implemen­
tation of the Oujral Commhtee. 

(e) The recommendation of tbe 
Oujlal Commattee ViZ that the 
qualifyinl pcr~ntaae wIth rClard 
to the facilities In the spheres of 
administration for Urdu speakioa 
hoauistic minorities be reduced 
from IS to 10 should be ImpJe. 
Dlcnted. 

Out of those five recommendations, the 
Minittry of Education was concerned with 
tbe r~ommcndatiuD' at (c) and (d). Jo 
roaard to the establishment of an autono­
mous Qentral body for Urdu with Burea.u 
rOt' promotion of, urdu as the base, with 
8t"tU.t0l'1 POWclS. it may be .stated tbat ,be, 

TUB. WU lot in 1969 with Education 
~c, u Cb.airmaa to advise cDo, 

Government on tbe productiOD or acade­
mic literature in Urdu. In J977, tbe BPU 
was decJared as a subordinate office of the 
Ministry of Education and has already been 
given a permanent status. It was felt that 
the objective of this recommeodation can 
best be served by strengthenfnr the Bureau 
for Promotion of Urdu (BPU). According. 
ly, the BPU was entrusted \l'itb the deve. 
l~pmeDt and propaa8tion of Urdu by 
wldenjng the scope of its (aactions with 
adequate funds aDd staff. It would be 
pertinent to point out that the EdUcation 
Ministry bas not set up a central organisa­
tion with statutory powers for the develop .. 
men t and promotion of any lang~age. 

4. Regardina the suggestion to set up 'a 
permanent Sranding Committee to watch 
the progress and implementation of the 
re~ommen JatfoDs made by the Oujeal 
Committee, it may be stated tbat a Stand. 
ing Com'llittee bas already been set uP. 

S. A number of recommendations of 
the Oujral Committee have already been 
accepted in principle and/or are beina 
implemented b) various agencies. Some 
of tbe main recommendations which have 
already been implemented are as under:-

(i) The frequene) of Urdu proara. 
mme at Radio and Television has 
been enhanced. 

(ij) The Ministry of Information" 
Broadcasting bas started printing 
of Urdu version of tho ·Yojna'. 

(iii) Railway time table are also bein, 
printed in Urdu. 

(iv) Money order forms and V.P.P. (orms 
have also been printed iu Urdu. 

(v) The names of Railway stations in 
Urdu speaking areas are bei., 
indicated in Urdu. 

(iv) Census ,forms and other papers to 
be uSed in Urdu sPeak:iDa aroas 
like J & K, Qelhi bav. beeu 
printed in Urdu. ~ 

'(,U) B..strar Goneral of InJIa bas 
aart04 l~ priAt lh, p ... ~h~"Q" gl 
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census form') aDd other papers i D 

Urdu in other areas al.o if tbe 
concerned States arc' prepared to 
do 80. 

(viii) Voter"s list is also being prepared 
in Urdll for Urdu speaking areal. 

(ix) The Urdu version of Constitution 
of India bas been brouaht out in 
collab0ratioD with Oovt. of J " 
K. Similarly, other important 
Central laws are beioa translated 
into Urdu. 

(x) Urdu organisations are being 
financially assisted regula rly by 
Ministry of Education. 

(xi) The work of publication of Urdu 
classics in D evanagari has also 
been takeo up. 

(xii) Adequate facilities have been pro .. 
vided for the training of Urdu 
teachers under the auspices of 
Central Institute of Indian Lang. 
uage to cope with the demand. 

6. Since the Departments/Ministries of 
tbe Union Government h lve already 
~cce,.lted/implemented tbe recom:nenda­
dons of the Gujral Committee concerniog 
them. the q IJ est jon of sending aoy further 
communication by thlS Miniitry to them 
dcfeS not ar ise. 

Ute of Hysteros~opy as a new method of 
sterilisation 

2741. SHRI P.k. KUM~RAMANGA­
LAM: Will tbe Min i~tet of HBALTH 
AND FAMILY WBLFARE be pleaied to 
atate : 

(a) whetber a new method of sterilisa­
tion uSing hysteroiCOPY bas been research­
ed 00 a va.st scale in SW~dCD and miabt 
replace lap·roscopic tccboique and if itO, 

wbether any trials nave been IDa-de/planned 
. in ,be Country by Indian CouDcil of Medi. 
cal Research etc •• and 

(b) w1tether earlier break.th~ouah in 
immuDoloaical method by All India lost i. 
\\l\O of MO<lJoal SoiODGOI ia boin, used ill 

the country and if so, Full details of ita 
effect OD population arowtb? 

- -

THE DBPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY WELFARE 
(SHRI ~. KRISHNA KUMAR): (a) PUot 
-studies using technique or hysteroscopic 
iOlellion of P BLOCK-an intra tubal 
contraceptive device have been carried out 
in Sweden by specialists with exteolive 
eKperience of hysteroscopy. The Indian 
Council of Medical Researcb is considerin. 
to initiate IimHed trails with P BLOCK 
contraceptive device to assess its efficacy, 
sarety and acceptability in India. 

(b) The development or Shog vaccine 
fer the femtles is under process. However, 
animal studies hav~ proved the efficacy aod 
reversibility of this vaccine. Trials on 
human beinas have not YOt been stalled. 

Procramme for de,elopment of rurll 
youtb 

2742. SHRI B.V. DESAI: Will the 
Mtnister of HUMAN RESOURCE DBVE. 
LOPMBNT be pleaicd to state : 

(a) whether Union Government are 
launcbiol a Massive programme durio, Ibis 
summer for the development of rural 
youth with tbe belp of National Cadet 
Crops and National Social .iecvice and 
otber voluDtary ofsanilalioDS; 

(b) if 10, maio features of tbis pro­
aramme; 

(c) the total amount proposed to be 
'pent on this proaramme; and 

(d) to what extent it will be beneficial 
to tbe rural youth? 

THE MJNISTER OF STATE IN THB 
DEPARTMENTS OF BDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA. 
TOl) (a) to (c) An action plan for involve­
ment of National SerVice Scheme volunteer. 
and SOlDO other organisations in develop. 
mental activities bClioninl from tbo 
summer of 1986 has been drawn up. The 
activities proposed will include fUDctional 
literacy programmes, waltelaad develop. 
meae IIIld improvelDOIlt proplllD", 




